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Shrl G. S. Slngb: May I know, Sir, 
how frequently, if at all, the cjomplaint 
books maintained at level-crossings 
are scrutinised by the authorities?

Shri Shahnawaz Khan: The com
plaint books maintained at all level- 
crossings are very regularly scrutinis
ed by the respective inspectors.
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Shii H. G. Vaishnav: Do the authori>
ties take any note of the complaint* 
which appear in newspapers?

Shri L. B. Shastri: Yes. Press cut
ting? are received in the Railway 
Board as well as seen by the General 
Managers, and action taken.

Shri Dahhi: May I know, Sir, the 
reason why the punishment meted out 
to the staff is not disclosed to the 
complainants?

Shri Shahnawaz Khan: There are 
various reasons. Firstly, before award* 
ing the punishment, we have to take 
variDUS factors into consideration con
cerning the individual to whom 
punishment is being awarded. Some- 
timer it may liappen that for some 
offence different punishments may be 
given. So we do not want to create 
any controversy outside. Also, there 
is a method of appeal open to mem
bers of the staff and generally it is a 
very lengthy procedure. We do not 
wish to give the information until the 
appeal is decided.

G overnment H ospital at Chanda

•1454. Shri K. C. Sodhia: (a) WiU
the Minister of Labour be pleased to 
state whether the construction of the 
maternity block in the Government 
Hospital at Chanda in Madhya Pradesh 
has been completed?

(b) What is the total cost involved 
and what is the likely number of 
beds?

The Minister of Labour (Shri V. V. 
Giri): (a) Yes.

(b) The total estimated cost is 
Rs. 67,300 non-recurring and Rs. 1,000 
per annum recurring. The number of 
beds provided is 10.

Shri K. C. Sodhia: What is the nuxtv- 
ber of labourers for whom this is 
meant?
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Shrl V. V. Girl; I am not quite 
sure, so I cannot give It at present.
I shall certainly give that information 
to the hon. Member if he so desires.

Shrl K. C. Sodhia: Is any grant
being made to the hospital for 
service? •

Shrl V. V. Girl: Recurring expendi
ture as regards repairs to building, 
furniture and replacement will be 
borne by the main hospital at 
Chanda. Rooms will be free of rent 
to the patients coming from mines. 
All available medicines in the hos
pital will be available free to them. 
The collieries concerned will bear the 
charges of any special treatment re
quired for them. Maternity cases and 
children will not be charged X-ray, 
operation and delivery fees.

Shrl B. S. Murthy: May I know
whether the 10 beds provided for will 
meet the need?

Shrl V. V. Girl: Yes.

Shrl T. B. Vittal Rao: May I know 
what is the annual contribution paid 
to this maternity block from the Coal 
Mines Labour Welfare Organisation 
fund?

Shrl V. V. Girl; I am sorry the in
formation is not available; 1 shall 
*upply it to the hon. Member.

M ica M ining Industry

*1455. Shrl K. P. Trtpathl: (a) Will 
the Minister of Labour be pleased to 
state whether any survey was conduct
ed in mica mining industry of Bihar 
with regard to occupational diseases?

(b) If so, what was the finding with 
regard to (i) Nodular conglomerate 
silicosis and (ii) pulmonary tuber
culosis?

(c) What was the degree of dustiness 
of the occupations?

The Minister of Labour (Shri Y. V. 
Girl); (a) Yes.

(bi As a long period of exposure 
is required for the development qf 
the disease, workers who had put (91

3 years service as drillers and 5 years 
service as underground workers were 
selected for detailed examination of 
the 329 persons examined, (i) Nodular 
and conglomerate silicosis was found 
in 34-1 per cent, of the cases and was 
directly associated with the degree of 
dustiness of the occupations as well 
as the duration of time that they had 
worked at those occupations; (ii) Pul
monary tuberculosis was found in 
18-6 per cent.

(c) It varied from one occupation 
to another, being highest (an average 
of 800 million particles per cubic foot) 
Ifor pneumatic drilling done with no 
dust control measures, and lowest for 
wet drilling (an average of 7 million 
particles per cubic foot). A detailed 
statement is also placed on the Table 
of the House. [See Appendix VI, an- 
nexure No. 6.]

The rock dust to which the miners 
were exposed varied In silica content 
from 11 per cent, to 67 per cent, with 
a media of 42 per cent.

Shrl K. F  TrIpathI: From the 
detailed report which is given now, 
it appears that the working conditions 
in these mines are terrible. Has the 
Government taken any steps to redress 
the situation?

ShH V. y. Glri; The following 
recommendations have been made 
after due enquiry by the Chief In
spector of Factories, assisted by two 
experts from members of the Indus
trial Hygiene Unit under the U.S. 
Technical Co-operation Administra
tion Programme.

(1) Only wet drilling is permitted 
pending an investigation o£ 
the reasons for the inefTeo 
tiveness of the dust-crafts.

(2) Wet drilling In excess of
4 hours per day per driller 
should not be permitted un
less sufficient mechanical 
ventilation is provided to 
reduce the dust concentration 
during drilling to below
5 minion parfiele# per cubic 
loot




